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three main supply presses or stores:
the Post and Telegraph Stores at
Calcutta, Aligarh and Nasik. There
is some shortage at Aligarh and
Calcutta. The Nasik Stores is some
sort of a complementary store for the
time being.

SHr1 FARIDUL HAQ ANSARI: May
I know whether the hon, Minister is
aware that according to a letter pub-
lished in the “Statesman” of the 3rd
February even postal orders are not
available in most of the post offices of
Calcutta?

Suri RAJ BAHADUR: I am not
quite aware of that particular letter,
but it iz a fact that there has been
some difficulty in the availability of
even essenfial forms. There are
essential forms as distinct from non-
essential forms, and that might be a
fact in regard to postal orders, but
that would require investigation.
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The Heads of Circles have also been
authorised to make local purchase of
paper for printing of forms to meet
their two months’ requirements in case
paper is not forthcoming from Govern-
ment sources.

Surr MAHESWAR NAIK: May I
know what is the degree of improve-
ment in the position?

Surt RAJ BAHADUR: It is too early
to say anything in regard to
the measure or degree of improvement,
but progress is being sought to be
maintained.

[ 13 MAR. 1961 ]

to Questions 2538

Surt FARIDUL HAQ ANSARI: May
I know how long it will take to have
full supply of these forms from the:
stores?

Surr RAJ BAHADUR: That depends
on the availability of paper to the
printing presses.

Surr B, K. P, SINHA: May I know
if Government received any prior in-
formation from the postal authorities-
at these centres that in a short fime-
the forms were going to be exhausted
there? Is there any system to keep-
Government informed beforehand of
these unexpected developments?

Surr RAJ BAHADUR: Some sort
of information is gfven. But that is a*
suggestion for action which will be-
borne in mind.
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+{ConsTITUTION OF AN ALL INDIA
MEeNTAL HEALTH SERVICE

*391. Surr ARJUN ARORA (on
BEHALF OF SHRI B. N. BHARGAVA):
Will the Minister of HEaALTH be pleased.
to state: B

(a) whether Government propose
to constitute an All India Mental.
Health Service; ang

(b) whether the opinion
State Governments has been
in this matter?]

Tue MINISTER or HEALTH (SHRI-
D. P. KaArRMARKAR): (a) and (b) The
opinion of all the State Governments

of the
invited.

+[ 1 English translation.
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was invited but g rmajority of them
did not support the proposal for the
constitution of an All India Mental
Health Service,
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SHrRt ARJUN ARORA: May I know
‘which are the States which did not
favour it and which favoured it?

Surr D. P, KARMARKAR: The
Andhra Pradesh Government did not
support. The Government of Mysore
supported. The  Government of
Kerala does not support. The Gov-
vernment of Assam, “no”. The Gov-
ernment of Bihar, ‘“no, it is prema-
fure”. The Government of Bombay,
“not feasible”. The Government of
Madras, “not in favour”, The Gov-
ernment of Madhya Pradesh have not
agreed. The Government of Orissa is
agreeable for a pool. The Government
of Rajasthan, ‘“do not propose”. The
‘Government of Punjab, “do not con-
sider it worth while”. West Bengal,
“not possible”. Uttar Pradesh, ‘“not in
favour”,

SHrimATI T, NALLAMUTHU RAM.
AMURTI: What is the matter with
the mental health in this country?

Surr D. P. KARMARKAR: It is
‘sound.

SHrr B, K, P, SINHA: May I know
the idea was to have a Mental Health
Service as distinct from an All India
Health Service? Why was it proposed
to have a distinct Mental Health Ser-
vice?

Surr D. P. KARMARKAR: That is
‘the question, Sir.

Mr, CHAIRMAN: He is asking you,
insteag of having an All India Health
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Service, why did you make this sugges-
tion for gn All India Mental Health
Service,

Surr D, P. KARMARKAR: That
was really the question why the State
Governments differed from that, They
consider that it is not worth while,
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+ [ STANDARDISATION OF MEDICINES OF
THE INDIGENQUS SYSTEMS

*392. Surr  ARJUN ARORA (ow
BEHALF OF SHRI B. N. BaArGavA): Will
the Minister of HEALTH be pleased to
state:

(a) what steps Government have
taken by the Indian Pharmacopoeia
of the medicines of the indigenous
systems of medicine; and

(b) what steps have so far beem
taken by the Indian Pharmacpoeia
Committee in this respect?)
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